
SECTION-II
IN THE SUPREME COURT OF INDIA
CRIMINAL APPELLATE JURISDICTION

CRIMINAL APPEAL NOS. 1145-1146 OF 2015

WITH

CRIMINAL MISCELLANEOUS PETITION NOS. 15039-15040, 15041-15042,
15043-15044 & 15046-15047 OF 2015
(Applications  for  permission  to  file  additional  documents,
exemption  from  filing  official  translation,  suspension  of
sentence and stay)

Bhanu Pratap Pandey, Advocate ... Appellant(s)

VERSUS

Registrar General, High Court of 
Judicature at Allahabad & Ors. ... Respondent(s)

OFFICE REPORT

It  is  submitted  that  applications  for  exemption  from

surrendering (Crl.M.P. Nos. 14427-14428 of 2015) in the matters

above mentioned were listed before the Hon'ble Judge in Chambers

on 28th August, 2015 when His Lordship was pleased to pass the

following order:

“The sentence limited to the imprisonment shall
remain stayed, based on the following undertaking
made  by  the  learned  counsel  representing  the
appellant. 

Learned counsel for the appellant undertakes,
that  the  fine  amount  shall  be  deposited  by  the
appellant,  during  the  course  of  the  day.  The
appellant  shall  also  abide  by  the  direction
contained in the impugned order, that he will not
enter in the Court premises, so as to represent any
litigant  in  any  matter  before  the  Courts  at
Gorakhpur, except where he is required to attend
the court proceedings, as a party-in-person. 

The  criminal  miscellaneous  petitions  for
exemption from surrendering are disposed of in the
aforesaid terms. ” 



It is submitted that Criminal Appeal Nos. 1089-1090 of 2015

@  Criminal  Appeal  D.No.  25530  of  2015  arising  out  of  same

Judgment was listed before the Hon'ble Court on 31st August,

2015 when the Hon'ble Court has directed to issue notice and are

pending. Copy of Record of Proceedings dated 31st August, 2015

is enclosed herewith for kind perusal of the Hon'ble Court. 

The appeals above-mentioned are listed before the Hon'ble

Court with this office report.

DATED this the 18th day of September, 2015.  
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Mr. Aftab Ali Khan, Advocate 
338, New Lawyer's Chambers, S.C.I., N.D. 
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